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RESUME OF WORK DONE BY LOK SABHA DURING THE SEVENTH
SESSION OF SEVENTH LOK SABHA—NOVEMBER-DECEMBER, 1981

I. DURATION OF SESSION

Date of commencement . . . . . . . « 23 November, 1981

Date of adournment sine die . . . . + 25 December, 1981
(00.10 hours)

Date of prorogation . . . . . . . «+ 28 December, 1981

Number of days of sittings . . . . . . ‘ . 24

Number of hours of sittings . . . +« 154 hours and 40
minutes

2. ADJOURNMENT MOTIONS
Consent given but lsavs of the House not asked fny

Subject Names of Members Date Time Remarks

when taken

brought

before

the

Howe

H. M.

Failure of Govern- Sarvashri Atal 7-12-81 0,07 Shri Atal Bi
ment to make ade<  Bibari jpayce, Vajpayce B'whh‘g
quate arrangement to  Madhu Dandavate, c.l.fed upon to
regulate e flentry Satish Agarwal, ask for leave of the

and exit of visitors to

Q]utlb Minar specis
ally on Fridays when
entry is free, resulting
in a grim tragedy on
4 Decemiber last tak-
ing a toll of 45 lives
most of whom were
women and children,

Ram Vilas Paswan,
Ram Lal Rahi, Ajit
Kumar Mchta,
Rajesh Kumar
Singh, Daulat Ram
Saran,

Singh, B.D, Singh,
Indrajit Gupta, P.
K. Kodiyan, Nar-
ayan Choubey,
J\rag'mgom Mohen-
dra, Smt. Geeta
Mukherjee, Sarva-
shri Jaipal Singh

Kashyap, Rajnath

Sonkar Shastri,
Ramavatar Shastri,
Vijay Kumar Ya-
dav, K.M. Madhu-
kar, Surya Narayan
Singh, Jhankhande
Rai and Harikesh
Bahadur.

House under Rule
60 did not press the
notice of adjourn=
ment motion.
He requested for
discumsiori  of the
subject under Rule
184/193  on that
day.

The House agresd
that discussion on
the statement made
by the Minister of
Home Affainy on
4 December, 1981,
might be held that
day (7-12-81).
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SUMMARY

1. Bills pending at the end of the last semion . . . . .
2. Billsintroduced . . . . . . . . . .
3. Bills opposed at introduction stage . . . . .

4. Bills pamed by Rajya Sabha and laid on the Table . . .
3. Bills returned by Rajya Sabha with amendments and laid on the Table

6. Bills passed . . . .

7. Bills negatived . v e s e e e .

8. Bills withdrawn . . . . . . ' . .

9, Bilspart-discumed . . . . . . . .
10. Motions for adjournment of debate on Bills adopted. . . .
11, Bills referred to Select Committee . . . . . . .
12. Bills referred to Joint Committee . . . . . . .
I3. Bills reported by Select Committée .+ . . . .

14. Bills l'epoﬂied b‘y]oint Committee . . . . . . .

I15. Bills originating in and referred to Joint Committee by y;ﬁ-hlnin respect

of which motions for concurrence were adopted by Lok .

16. Bills pending at the end of the session oids parn No. 1388 of Lok Suhha Builetln-

Part II, dated 4-1-1982

Nil

Nil

Nil
Nil
Nil
Nil
Nil
Nil

Nil

Nil

15

19

27
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1.

2.

4.
50
6.

7‘

Bills pending at the end of the last session

Bills introduced .
Bill discussed . . .
Bi-lls withdrawn
Bills negatived .

Part-discussed .

Bills pending at the end of the Session vide para No. 1389 of BuHetin, Part-

II, dated 4-1-1982 . .

SUMMARY

.

12

193

NIL,

NIL

193
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4. CALLING ATTENTION STATEMENTS

8. Brief Subject Name of Member  Name of Minister  Time
No. who called attention reseee—eese—e—s — taken
Date of statement
1 2 3 4 < 3
H. M.
1. The reported mamacre of Shri Satyasadhan Gianl Zail Singh 1.38
24 Harijans in Deholi Chakraborty -
village, npuri  District, 23-11-1981
Uttar Pradesh on 18 No-
vember, 1981.
2. Growing incidence of da- Shri Harish Chand- Shri Kedar Pande 1.45
coities and lawlessness in  dra Singh Rawat — = = e
Tunning trains with parti- 24-11-1981

cular reference to the loot-
ing of the Lucknow-New
Delhi Mail on 30 October,
1981, and killing of an Air
Force Officer in an
dacoity in Lucknow-Jhansi

passenger train on 21 No-
vember, 1981.

3. The reported deaths due Shri Harith Chan-  Shri B. Shankaranand 0.50
to wi d incidence of dra Singh Rawat ity om e e
m;m in  Andhra 25-11-1981

, Karnataka, Tamil

Nadu, Pondicherry and other
parts of the country.

4. Rise in prices of esmsential Shri P.K. Kodiyan  Shri Brajimohan 1.37
commodities. Mohanty
26-11-1981
. The situation arising out Shri Arjun Sethi Shri Pranab Kumar 1,13
of the agitations by farmers Mukherjee
for remunerative price for
cotton in different parts of 1-12-1981
the country, particularly
in Maharashtra,
6. Recent  violent . incidents Shri Harikesh Smt. Sheila Kaul 1.26
and unrest in the Delhi Bahadur
University and Jawaharlal 3-12-1981
Nehru University.
7. Power shortage in different Shri Chitta Basu Shri A.B.A .Ghani 1.4
parts of the country with Khan Chaudhuri
ticular refe rence to Ma-
rashtra. 4-12-1981
8. Reported incidents of vio- Shri Ba b Shri A.B.A. Ghani 1.03
lence and hooliganism in Pm.l]l:::hc Khan Chaudhuri

the Dhanbad coal minin
area and murderous atf 7-12-1981
.on a senior mining engineer
.causing a sense of insecurity
and the steps taken by the
Government in the matter.




9.

10.

12.

13. Reported

14.

15.

The reported rallies and
demonstrations by some
farmers at the Boat Club,
New Delhi on November
30, 1981 testing  against
the acquuition of their
land by Delhi Development
Authorjty and the low rates
of compensation pald to

The reported collapse of the
fily-over under construction,
in connection with the
ASIAD, at Sewa Nagar, New
Delhi, cawing injury to a
large number of workers.

. Reported loss  of numerous

human lives "and cattle and
damage to property and stad-
ing crops cu by the re-
cent cyclone in some areas
in West Bengal and Orima.

Reported death of several per-
sonsin the country due to cold
wave.

anping and burn-
ing of Indian first aid dres-
sing material by the Govern-
ments of United Kingdom
and Austrailia and its ad-
verse effect on the export of
Indian goods.

Reported collapse of a bun-
k:rpti)n Kotama Colliery in
District Sahdo! in Madhya
Pradesh, resulting in the’
death of some persons and
injuries to several others.

ted inordinate delayin
completion of Patna-Hajipur
Ganga bridge due to indi-
flerence on the part of the
authorities.

Shri Mani Ram

Shri Harinath Mishra

Shri Harikesh
Bahadur

Shri Ram Swroop  *Shri Bhishma
Ram 7 Narain Singh

**8-12-1981

**]1-12-1981

Shri B.D. Singh  Shri Kedar Pande

14-12-1981

Shri R.P. Das Rao Birendra

Singh

15-12-1981

Shri Baleshwar Ram

Bagri
e 18-12-1981

Shri Khursheed
Alam Khan 1

22-12-1981

Shri Uttam Rathod Shri A.B.A. Ghani
Khan Chaudhuri

23-12-1981

Shri Buta Singh

24-12-1981
4 .

HI M.
1.1

0.56

0.32

0.24

*The Minister made a statementon 11-12-1981.

**The Calling Attention was interrupted on 8¥December, 1981 as the House
adjourned as a mark of respect to the memory of Shri Kartik Oraoh who

passed away suddenly.



Number of Divisions held

P

. . . 6
" 6. FINANCIAL BUSINESS
Subject Date of  Date(s) of 'Time
presenta- discussion taken
tion
1 2 3 4
H M.
(i) Railwgy Budget
Demands for Excess Grants in res- 10-12-81 14-12-81 *Discussion and voting
Fect_ of the Budget (Railways) 15-12-81 on Demands for
or 1979-80 gfen QGrants
ilways) 26
3
Supplementary Demandsfor Grants  10-12-81 14-12-81 *Discussion and voting
in respect of the Budget 15-12-81 on Supplementary
(Railways) for 1981-82 Demands for Grants
(Railways)

(ii) GeneralBudget

Demands for Excess Grants in res-  10-12-81  16-12-81 **Discussion and 1
pect of the Budget (General) for voting on Demands
1979-80 for Excess Grants
(General)

Sugplemcntary Demands for 10-12-81 16-12-81 #**Discussion and >
rants in respect of the Budget voting on Supple-
(General) for 1981-82 mentary Demands
for Grants
(General)

*Discussed together.
*#Discussed together.
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(iii) Budget in respect of Stae of Assem
swmy Demands  for 10-12-81 18-12-81 @Discussion and vo- 4 04

8 in respect of the Budget 21-12-81  ting on Supple-
(Assam) for 1981-82 x:le‘hmy Demands
for Grants (Assam)

@Discunsed togsther with the Statutory Resolutions Seeking (i) approval of the issuz o”
ths notification of Awam Governmoant declaring the services in connection with
production, m;‘:plr and distribation of electricity including other services uader the
Assam State Electricity Board to bz cisential services within the Statc of Ausam and
(ii) approval of the continuance in force of the Pooclamation issued by the President

on 30-6-81 uader article 356 of ths Chastitutin in respsct of Asam for a further period
- of six months. :

(iv) Budget in respect of the State of Kerala

&g‘h:mpury Demands for 15-12-81 17-12-81 @@Discussion and vo- 4 19
ts in res

t of the Budget ting on Suppléemen-
(Kerala) for 1981-82 tary Demands for
Grants (Kerala)

@@Discumcd togother with the Statutory Resolution secking approval of the Proclamation
issued by the President on 21-10-81 uader article 356 of the Constitution in relation
to the State of Kerala.

7. LEAVE OF ABSENCE

sl ) Date
No. Name of Members Period for which leave granted virﬂhen
ve
granted
1 Shri K. Kunhambu . . . 17-8-1981 to 18-9-1981
iR. K. i . . . -11-1981 to 24-12-1981
2 Shri R. K. Mhalgi 23-11-1981 to 24121981
3 Bhri Kusuma Krishna Murthy . 23-11-1981 to 18-12-1981 L
4 Shri Anand Singh . . . 23-11-1981 to 24-12-1981
5

Shri Balagaheb Vikhe Patil . . 1-12-1981 to 16-12-1981 J
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9. OATH OR AFFIRMATION

N \ Consti State . f  Date
yame ituency . w Q
I.Fnutim
8bri Gavit Manikrao Hodlya . Nandurbar Maharashtra fg";‘f} 10-12-1981
Oa

"

10. QBITUARY REFERENCES

8.  Name and particulars of Date of Date on Time Remarks

No, Memberghip death I:"hll:h taken
' reference
made
H M.

i
\)hl'l&ember of P Lok 20-9-1981

hn Suruh Chandra Deb, 27-9-1981
of First Lok

Sabha,
\/S‘hnmatu Stcoraj Vati Nehru, 19-10-1981

by !
/ Chowdhuri Luhrl Si , #10-1981 | 21198 0 0
Member of i’
I
of First i

5 i Rajaram Dadasaheb §-11-1981
\/gl_imh.l!ku Member of

bri Ganeshi Lal Chaudhary, 7-11-1981  2-]12-1981 0 02
Member of First Lok Sabha. .

7,/Shri Chhotubhai Makanbhai 30-11-1981  8-12-1981 0 02
l'ntelé“l)\lcmber of Third

Shﬂ Kartik Oraon, Member  8-12-1981  $-12-198]1 House
Fourth, Fifth and was informed
Sewnth Lok Sabha. at12°13 hrs

on 8-12-1981
and at 1214

pr i

our

for the day.
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8l.  Name and particulars of Date of Date on Time Remarks
No. Membership death which taken
reference
made
) H M.
9 Shri gubauk Shah, Sitting 8-12-1981  9-12-1981 0,0§ Aller
ber. reference to
the paming
away of
8/8hri
Kartik
Oraon and
Mubarsk
Shah,
House was
dj for
the day on
9-12-1981
10 Shri Gokul Lsl Asawa, Mem- 19-11-1981 )
ber of Constituent As-
X sembly.
11 Prof, Mahanth Shyam Bun- 14-12-1981 24-12-1981 0 03
er Das, Member of Sixth
Lok Sabha.
12 8 Birbal! Singh, Mecmber 14-12-1981 J
of First and d Lok
Sabha.
11. PAPERS LAID ON THE TABLE
(i) By Government 725
{ii) By Private Mcmbers 1
12. PERSONAL EXPLANATIONS UNDER RULE 357
8l Brief Subject Name of Member Date Time taken
No. whio made the
personal explanation ’
H M
1 Certain remarks about him made Shri Rajiv Gandbj 7-12-1981 0 03
by & Member in the Howe on7 :
December, 1981.
2 Certainremarks made abouthimin Dr. Subramaniam 17-12-1981 0 06
the House on 4 and 16 De- Swamy :
cember, 1981. ’
3 ‘Certain remarks mado about him Shri Atal Bihari 17-12-1981 0 03
in the House on 4 and 16  Vajpayee
December, 1981.
13. PETITIONS
3

Presented by Members




14. PRIVILEGE MATTERS

Brief Subject

uijiﬁ*géﬁg :
A . g 5 -§'§.
il
ggg%ag

gﬁiéﬁggfsag




15, QUESTIONS

(i) Starred
Number of Questions put down in Question List for Oral Answers 502
Number of Questions orally answered . . . .. . . 144
(ii) Unstarred
Number of Questions put dowa in Q;.emon Lmn for Wrmen An:wen
and Written Answers furpished . .- %65613
(iii) Short Notice Quldo-
Number of Questions put down in Short Notice Question Lists . . NIL
Number of Short Notice Questions orally angwered . . . . NIL

®Iacludos 22 Starred Questions trans erred/postponed from one Ministry to another.
“Includeu 93 Unstarred Questions transferred from one Ministry to another/pastponed/

WD
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18. SPEAKER/DEPUTY SPEAKER/CHAIRMAN

RULING/ANNOUNCEMENTS
8. Subject By whom ~ Date
No.
1. Onthe point maised in the House on 7 December Speaker 8-12-1981
1981 in respect of the statement made by the
Minister of Railways regarding Railway Financial
Matters.
2. *Death of Shri Kartik Oraon, Minister of State  Speaker 8-12-1981

in the Ministry of Communications.

3. Regarding intimation by the Chairman, Estimates Deputy Speaker 23-12-1981
Committee to the Speaker about acceptance of the
replies of Government indicating action taken or
the recommendations/conclusions contained in
the five ad hoc Secret Reports of the sub-Committee
on Defence of the Estimates Committee (1978-79)
on the subject of Modernisation of Defence
which were forwarded to the then Deputy Prime
l\ligi_r;giater and Minister of Defence in  April-May,

*A;a mirk of respsc. to the memory of the dsceased. M=mbers stood in silence
for a shoct while and thereafter the House was adjourned for the day.

19. STATEMENTS
(i) Sae moto Statements made/laid by Ministers under Rule g7a

8l Subject Name of Minister Date Time taken
No.
1 2 3 4 5
. H. M-
1. India's extended arrangement with Shri R. Venkata- 23-11-81 0-18
the International Monetary Fund. raman
2. "Reported offer of a No War Pactby  Shri.P. V. Nara- 25-11-81 009
Pakistan. simha Rao
3. Hijacking of Air India Air-craft . . Shri Chandulal 26-11-81 005
sackimg o Chandrakar
4. Government Business for the week ShriP. Venkata- a7-11-81 o-11

commencing the 3oth November, 1g81.  subbaiah

25



2 3 4 3
\ HlMo
8. Regarding the recomstitution of the Law Shri P, Shiv Shankar 4-12-B1 0-01
Commission for a period of three
years from 14-12-1981 to 13-12-1984.
6. Government Business for the week Shri Bhishma Narain 4-12-B1 o-10
commencing the 7th December, 1981, Singh
7. *Tragic death of 45 persons and in- Giani Zail Singh 4°10-81 009
es to several others at Qutab
inar, Delhi on ¢4 December, 1981.
8. Rallway Financial Matters . Shri Kedar Pandey 7-12-81 o.18
g. Firein Ahmedebad on December 6, Shri Yogendra 10-18-81 o-0r
1981 resulting in the death of seve- Makwana
ral persons.
10. Recudmg launching of Bhaskara-II Shri C.P.N. Singh 10-12-81 0-0b
and commencement of its utilisation,
11, Government bulinﬂlfor the week co- Shri Bhishma Narain 11-12-61 0-17
mmencing the 14th December, 1981. Singh
12. Recent official Sino-Indian talks held Shri Bhishma Narain 17-132-81 0-c6
in Beiji annexation of the  Singh
Golan ;zdghu by Israel and the
situation in Poland.
13. Government Business for the week ShriP, Venkata- 18-12-B1 0.-20
commencing the 218t December, 1981,  subaigh
14. Setting up of an expert Committee to Shri R. Venkata- 21-12-81 oo
study the financial implications of raman
the sal for inclusion in the list
Jedared goods and for levy of
Acldlufmal Excise Duty in lieu of
Sales Tax on certain commodities.
15. Points raised by Prof. K. K. Tewari ShriP. Venkata 21-19-81 0.05
ip the House on 21- m-lgsu about submi
making an enquiry into the alleged
predictions about the Prime Minister
which had appeared in somc papers.
16, Assassination of Jathedar Santokh  Giani Zail Singh 22-12-81  0-03
Singh, President, Delhi Gurdwara
Prabandhak Committee on 21 De-
cember, 1981,
17. Regarding Indin’s decision to be a Shri Pranab Kumar 22.12-81 0-04
Party to the agreement establishing Mukherjee
the Common Fund for Commodities
negotiated in UNCTAD.,
18, . Second Backward Classes Shri Yogendra gg-19-81 0-0g
Commissions’ Report., Makwana.
*The sorrow and sympathy for the bereaved families. There-

:ftcrs,pchzmbeﬂ stood in silence for a shortwhile in memory of the deceased and
the House was adjourned for the day.

O
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(ii) Matters under Rule 377

8l Subject Name of Member ~ Minister Date Time
No. who raised the matter who made taken
the state-
ment in
Tesponsc
thereto
1 2 3 5 8
HM.

10

13

14

Need for amendment in  Can- Shri Harish Chandra

tonment Act for setting up  Singh Rawat
Mounicipal Boards for Rani-
khet and Lansdownc arcas.

Shortage of water and famine Shri Ranjit Siagh
conditions iling in
many parts of Bihar.

Crisis in  silk industry due Shri Zajnul Basher
to rise in price of silk yarn.

National Gaitre Contral Pro- Dr. Vasant Kumar
gramme. Pandit

Protest rally by workers Shri Saryaudhan
at Boat Club, New Delhi. Chakraborty

Need for taking over of Shri Rashid Masood

Roorkee  Engineering. Uni-
versity by Union Government.

Construction of an airport ShriV.S.V. -
at Calicut n Aot S \ayara

Treatment meted out to pri- Shri Ram Vilas
sonerlm juils with particu- Paswan

lar reference to the Cent-
ral Jail, Muzaffarpur.
. Steps for solving subsidence ShriAjntKumnr
problem in Ranigunj.

Power failure in Cachar dis- ShnSantahMahn
trict of Assam.

Enhancement of sugarcane Shri K. M,
price for cane growers of  Madhukar
Bihar,

Relief measures for flood Shri Ashfaq Husain
affected victims of Gorakh-

and Basti districts of
ttar Pradesh.

Allocation of more funds for Shri Rasa Behari
construction of road co- Behma
mmunicatjon in Orissa.

R decision to close  Shri Somnath

the Central Fisherjes Chatterjee

Corporatian.

e e e e e

—

23-11-1981 0=y

24-11-1981 0-15




28

15

16

17

18

19

.gs

a5

27

Problem of secepage water in Shri Ram Lal Rahi
Project Camal in ttar
Pradah.

l'ncrw: tension in Kishtwar Dr. Karan Singh
ﬁjmmu and Kashmir

S for completion Shri Era Anbarasu

Threatened strike jn the Na- Shri Jalil Abbasi
tional School of Drama,
New Delhi.

Issue of armsto Harijansand Shri Rajnath Sonkar .
persons belonging to wesker  Shastri
sections of society.

Need to open a branch of Dr. A. Kalanidhi

office

scamen emp
at Madras.

L.

"-s_._.,__.—_-.———---—_.-‘-—_._....""'--‘_‘'——n_-¥----.,__..._.._...—-—--.—--_—_.—JI e e e e o e —— - ——— —

spread of malaria due Shri Chintamani
to increased use of pesticides Jena
for Green Revolution and
measures to check it.

Disfiguring of Jain idols in 8hri Mani Ram
Madhya Pradesh. Bagri

Supply of adequate quantity ShriKrishn Chan-
copper to M/s Indo-  dra Halder
American Electricals Limj-
ted, Durgapur.

Need to ban import of coconut Shri George Joseph
oil, cocoa an%m.tmpuw Mundackal
der. nutmug, and
rubber.

Provision of additional coa- Shri Cumbum N.
ches in sy train bet- Natarajan
ween i and Madras.

Alleged  repremive  measures Shri Ramavatar
againt agricultural labou- Shgstri
rm by C.R.P.F. and Bihar

v.ng Foree in certain
parts Patna District.

Immediate cleaning of Sujan- Shri Rajesh Pilot
Ganga canal around the
Fort of Bharatpur.

Stz; to fz“ﬁd' improved ShriB.D. Singh

ilities i edu-
cation in Umu
and other parts of the
country,

a5-11-81

26-11-81

o-at

o-g0




30

31

32

33

34

36

37

38

39

29

2 3 5 6
Hl M.
urther rescarch for harness- Shri P. Rajagopal
w ing solar energy. Naidu
T.V. Station at Allahabad for Shri Krishna Prakash
the coverage of the coming Tewari
Ardh-Kumbh Fair.
C-isis in carpet indwtry of Shri Uma Kant
Mirza) Bhadohi area in ishra,
Uttar Pradesh.
Increasing the range of Radio  Shri Bapusaheb
Station at Ratnagiri.. Parulekar B0-11-1081 0 19
Central amistance to West Shri Satyagopal
Bengal Government for Com- Misra
pensating cultivators for loss
of their crops due to pest and
drought.
Ceatral intervention to enable Shri Gcorg;
workers to take over manage- Fernan
ment of Binny Garment
Factory, Bangalore,
Supply of wheat and rice in Shrimati Geeta
adequate quantity to West Mukherjee
Bengal.
Direcct express train  service Shri N. Dennis
from Dethi to Kanyakumari.
Qutbreak of epidemic discase  Shri Bhikhu Ram
known as Shitalmata amongst Jain
cattle in Ghazipur Dairy
Farm, Delhi.
Steps to meet shortage of elec- Shri Jitendra
t‘;]')i":rity in Uttar Pradesh, Prasada
Granting permanengy status  Shri Zainal
to employees of ,All-India  Abedin
Handicrafts Board.
) ) 1-12-1981 0 11
Industrialisation of Eastern Shri Harikesh
Uttar Pradesh to meet un- Bahadur

41

42

cmployment problem among
the youth.

Canalisation of exports of onions Dr. Subramaniam

to Malaysia ugh one
single concern.

_Relexation in rule regarding

grant of D.A., C.C.A.,, H.R.
Ay, to the empoyees of Bharat
Heavy Electricals Unit and
small- arms factery near
Tiruchirappalli.

Swamy

Shri N.
Selvaraju




- 30

45

47

48

5)

51

52

58

54

55

56

2 3

lfrcguh.r working of Vinod & Shri Satyaaarayan
\Pf::;al ;'I‘cxtilc Mills of Madhya Jatiya
esn.

Provision of halt station at Shri Shivkumar
Burhanpur for 1$3/194 Vara- Sir gh
nasi Mahanagari Expres.

Gearing-up of co-operative  Shrimati Usha
movement in the country with  Verma
icular reference to esta-
ishment of a sugar. factory
in U.P. in co-operative sec-
tor.

Adequate coverage of Oriya Shri Rasa Bihari
and Asamcse programmes  Behra .
on Delhi T.V.

Reduction of excise duty on Shri D.S.A.
matches produced in cottage  Sivaprakasam
I\??i tiny units in Tamil

Aadu.

Token strike by workers of Shrl Mani Ram
Hindustan Samachar Bharti. Bagri

Proposed reorganisation of B.B. Shri Som-ath
J- Gonstruction Co. Lud. Chatterjee

Construction of a bridge over Shri Rashid ~
rdwu- Yamuna in Saluranpur Masood
istrict.

Employment op]s)orttlmty for Shri Ram Pyare
the local SC, f':ile of Panika
Mirzapur dlstnct of Uttar
Pradesh.

Increased cement quotn to  Shri Zainul
Uttar Pradesh. N Basher

Conyertion of King Geo uic Shri Ram Lal
Medical College into a M Rahi
f:l:lch Ipnstitute in Uttar Pra-

T.V. coverage of India Vs. M.  Shri Krishna
C.C. test series for castern  Chandra Haldar

region.

Increase i1 the commission of Shri Ramavatar
ration shopkeepers in Delhi. Shastri

Re-employment of ‘retrenched  Shri C.
workers of Hindustan Steel Palaniappan
gl;nltrucnon Cum}nny Limi-

—_ g —

_

1-12-1g81

2-12-1951

3-12-1981

I-IM

0

0

’ry

13

8
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1 2 3 5 6
H. M.

57 Rclilcl: mca?urc!: fgr rcmmer Sgri P.
villages of the districts o amgyal.
Kargil and Laddakh suffer-
ing duc to heavy znow-fall
there. -

58 Establishment of an office of Dr, Vasant Kumar
Shié:vping Corporation of  Pandit
India at Madras, .

$9 Working of Khadi and Village Shri Rajnath
Industries Commission. Sonkar Shastri

60 Supply of inferior quality Shri Ratanginh
blankets for the use of Army, Rajda - ~
Border Security Force, etc. .

61 Restriction on usc of fireworks Shri Bhiku Ram
on Diwali and other festivals., Jain

62 Modernisation and develop- Shrimati Jayanti
ment ramme for the Patnaik
coalfields of Orissa.

63 Problems of silk weavers of Shri T.R.

Karnataka. Shamanna

64 Telchar-Sambalpur  Railway  Shri K.P. Singh
Line in Orissa, 0. - 7-12-1981° o 16

65 Crisis in handloom industry Shri Ashfaq
due to increase in pricc of Husain
cotton/silk yarn.

66 Demolition of staff quarters in Shri Atal Bihari
the Gole Market area of New  Vajpayee
Delhi.

67 Hurdles put by railways near Dr. A.U. Azmi
the level-crossing of Barsethi
railway station near Jaunpur. ] .

68 Industrialisation in the inter- Shri Krishan Datt
ior of Himachal Pradesh. Sultanpuri ]

69 Clearancc of piled-up stocksof Shri Lakshman i
iron-ore at the pit and rail- Mallick
heads in Banspari-Barhil
sector in Orissa.

70 Nationalisation of M/s Hoogly Shri Satyasadhan L 10-12-1081 o 18
docking and Engineering Com-  Chakraborty : -
pany Limited, Howrah.

71 Karnataka-Maharashtra border Shri Bapusahcb
dispute. Parulekar

w2 Supply of dicscl and kerosene  Shri Harikesh

to farmers of Eastern

Pradesh

Uttar  Bahadur
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1 2 3 5 6
HM
78 Proposed introduction of elec- Shri Indrajit 1
tronic computer technology . Gupta
in the newspaper industry.
Enquiry into last week's explo- Shri N.K. Shej-
™ sion in the firc-works factory  walkar
at Gwalior,
Y
Import of ticides, Shri Cumbum N. 10-12-1981
» insecticides and o ™ to Natarajan o8
save cardamom orop in
Kerala.
76 Ch of name of Marath- ShriRam Vilas
“ﬁ University to Dr. Am- Paswan
bedkar Maratbwada Univer-
]
77 unsatisfactory ing Shri Narayan
o Railway Howpitals and  Choubey ]
Dispensarics.
78 Two-lane Railway over-bri Shrimati Jayanti
necar south of Cuttack Rai Patnaik
way Station in Orissa.
Tg Alleged direction of the Reserve Shri T.R.
Bank of India not to jsue Shamanna
licences tb start new Urban < 14-12-1981 o 1
Co-operative Banks,
8o Industrialisation of Sitapur Shri Ram Lal I
area declering it an  Rahij
industrially backward area.
81 Spread of T.B. in desert vil- Shri Daulat Ram
lages of Rajasthan. Saran
Q%ugm of employed children. Shri K. Lakkappa
83 Expansion programme of Shri R.P. Das
Bengal Immunity, a Go-
vernment of India Unit of
pharmaccutical industry. J
84 Rajadhyaksh Committee reco- Shrimati Usha
mmendations on State Elec- Praknsly Chaudbari ]
tricity Boards with ticu-
lar reference to imadequate
power supply in Maharashtra.
85 Better loading/unloading fa- Dr. A,U. Azmi 15-12-1981 o0 a
cilities in passenger trains at 1
aunpur station, Uttar
86 Micro-wave link for Malabar Shrd V.8. Vijaya~
‘region of Karala for T.V. rmaghavan
programmes. J
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87 Problem of drinking water supply Shri Ramavatar
due to  strike by employ- Shastri.
ecs in Bjhar.
88 Reimposition of ceilling on Shri Era Mohan.
duction of matches in mu:;:-
Sector Units. .
B9 Facilities for the workers em- Shri Chandra Pal
in bricks-klina in  Shailani.
go Difficulties of due to Shrimadi Krishna r 15-12-1981
employees strike in Bihar. Sahi.

g1 One day ceasc work call by col- Shri Satyasadhan
le?'e and university teachers Chakraborty.
all over the country.

92 Shortage of kerosene oil in the Shri Mani Ram

country. Bagri.
93 Declaration of emergency in Prof. Madhu
Poland. ' Dandavate. b
94 Relief measures for the flood Shri Mahavir 1
victims of Gorakhpur Dis- Prasad.
trict.

05 Technology for the exploration Shri K.P. Singh
and economic exploitation of Deo.
Nickel and Cobalt minerals.

96 Completion of the Traffic sur- Prof. Rupchand Pal. |

vey of the proposed Railway
line on Bandel - Howrah
section.

97 Losses in Talcher unit of Ferti- Shri Arjun Sethi.
lizer Corparation of India. .

98 Problems of weavers of Uttar Shri Harikesh
Pradesh duc to rising priccs Bahadur.
of yarn and chemicals.

99 Alleged pollution of the Damo- Shri Ram Vilas

der river water. Paswan.
100 Alleged Israeli attack on Golan Shri Atal Bihari
Heights. Vajpayee.

101 Controlling of price of raw silk Shri C. Palaniappan
to prevent loss of livei-
m to silk weavers of Tamil

Nadu.
102 Expeditious action on the Pen- Shri Digamber
sion claims of ex-servicemen. Singh.

103 Extension of Raniganj Railway Shri Ajit Kumar
Platform and development of Saha.
Asansol Railway Station.

16-12-1981 o 17

17-18-1981 0 14
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104 Allcged megular allotment of Shri D.S.A. Sjva-

rtation of prakasam
mi for mll'm intustries

in Tamil Nadu.

105 Anomalies in the allowances of Shri Eduardo

teachers of colleges in  Goa
Affiliated to the Ummmy
of Bombay.

106 Establishment of tube-well Cor- Shri Rajesh Pilot

poration to ensure supply of
drinking water in R:'_}r:thnn

vi

107 Settntagcup of major industries Shri Madhavrao

public sector in Gwalior
Chambal division of Madhya
Pradesh.

108 Permission to export Urad whole Dl:; \dfaunt Kumar
andit

or Dal to stabilise its price.

109 A film containing derogntory Shri Gulam Nabi

material about persons
public life.

110 Expeditious execution of the Shri K. Lakkappa 1

amme of estal
Fflznponed Vijayanagar ~ Stcel
t.

111 Regularisation of casual labour
of Railway Department.

112 Alleged failure of cotton Corpo- Prof. N.G. Ranga.

ration of India to purchase
catton.

113 Allcged fall in Sabai grass prices Shri Arjun Sethi

hitting the major source
livelihood of tribals of Mayur-
bhanj district of Oriua.

114 Stcps to establish a Umm:tr Dr. A. Kalanidhi

 Medical Sciences in Tami
Nadu

115 Lll\mg of ban imposed on the Shri Atal Bihari

film ‘Meri Aawaz Suno’.

116 Effective implementation of In-
tegrated t
Progrpmme particularly with
references to assistance provi-
ded by banks

- -

Faleiro

Scindia

Shri Samar

Moukherjec

Vajpayce

Shri B.D. Singh

o

—— ——— e — e ot

17-12-1981 0 14

21-12-1981 0 2,




1 2 3

117 Inclusion of Kannada program- Shri Oscar
mes in the programmes of Fernandes
Delhi Doordarshan.

118 Alleged import of stainless steel Shri Mani Ram
by other names and paying cf  Bagri
less Customs Duty by certain
persons.

119 Problem of getting admission to Shri D.S.A. Siva-
for the students of  prakasam
affilieted to Central

Board of Secondary Education
in Tamil Nadu.

120 Provision of employment and Shri Era Anbarasu
uate compensation to the '
displaced persons whose lands
were acquired for setting up
of Neyveli Lignite Corpora-

tion,

121 Problems of the employees in Shri Anandna Pathak
\!;ic(;\r'ﬂof dciloumwc qcotl’ the -Il)iurl
.0.H. shop at Siliguri Junc-
tion in West Bengaf.u

122 Scttlement o the demands of Shrimatl! Geeta
Delhi University  agitating Mukherjee
employees.

123 Proposed retrenchment of ad ho-  Shri Jagpal Singh
employces of Census Opera-
tions Department.

124 Adequate power supply for irri- Shri Rajesh Pilot

gation purposes in  the
country. :

125 Early decision by Salt Commis- Dr. Subramanjam
sion to allow construction of = Swamy
houses on the lands originally
meant for panning salt and
now lying unutilized in Bom-

bay.
126 Legislation to provice facilities Shri Ram Vilas
to disabled persons. Paswan

127 Creation of a separate Archaco- Shrimati Jayanti
logical Circle for Orissa for Patnaik
proper maintenance
monuments there..

128 Adequate supply of coal for Shri Krishna Prakash
Cement Factorics of Uttar  Tewari

Pradesh.

12 Compe:muon for the Scheduled Shri Chandra Pal
? familics whose houses  Shajlani
hme been allegedly demolish-
ed byu&D.A. on 14-12-1981
in vi Begampur  near
Malviya Nagar in South
Delhi.

———— —— - ——

e

23-12-19%1 o go

23-12-1981 o 29




190 Increased train services for Shri Lakshman
* Paradip Port. Mallick

191 Statement made by the Mibister Shri Harikesh
State in the Ministry of Bahadur
Home Affairs on 21-12-1981
regarding alleged predictions
about the Prime Minister.

192 Unsatisfactory telephone ser- Shri Cumbum N.
vices by Cumbum ‘Telephone N:unjm
Exchange, Madurai .

133 Assent by the Union Government Shri A. K. Balan
to the Kerala Land Reform
(Amendment) Bill, 1980.

134 Enquiry into alleged death of a Shri P. K. Kodiyan
nurse from Kerala in
Pratapgarh District of Uttar i
Pradeshy

—— — ————

135 Pest infcction of wheat in Dr. Vessant.Kumar
northern. belt of Madhya Pandit.
Pradesh.

L

136 Assistance to State Governmeat Shri+Chintamawi ™

by Central Goverament for Jena
construction of Balasore-Jala-
sore-Kharagpur State High-

WI)I'.

§——

137 Steps for re?'iltntion and absor- Shri M. M.
ion of Port workers of Lawrence
chin Port.

138 Release of uate financial Prof. Narain Chand
assistance under the progra- Parashar
mme for supply of drinking
water for Hi Pradesh.

139 All incidents of exploitation Shri Ram Lal -Rahi
of Harijans and weaker sec-
tions with particular reference
to i?Jcilgientl in Sitapur District .
in s

140 Cancellation of trains in Bhav- Shri Mohanlal Patel
nagar section of Gujarat.

141 Alieged incidents of theft in Shri R.R. Bhole
Bombay Port Trust.

142 Reported pollution of Ganges Shri Arif Mohammad
ater ncar Kanpur. Kban

143 Provision of shelter to the vic- Shri Ramavatar
tims of Biharsheriff. Shastri

24-12-1g81 0 30
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144 Need for withdrawal of the Prof. K. K. Tewari

recent notification denying

pa.rtial exemption from Cus-

on certain

produoed by the small

units.
145 Incentives to induce doctors to Shri P. Rajagopal

work in rural areas. Naidu
146 Allcged reduction in coal supply Shri Shivkumar )

to Roshan Sizing Mills and Singh

other Mills in Burhanpur.
147 Alleged  derogato remarks Shri Suraj Bhan

against M.nhnmh:lzalmiki on

Dcllu Doordarshan.
148 Allotment of funds for the Dairy Prof. Ajit Kumar

Development Programme in  Mechta

Bihar.
149 Need for CBI enquiry into the Shri C. T. Dhanda-

murder of & Verification Offi-  pani

cer in a Temple at Tiruchen-

dur.

" 150 Railway travelin East U.P. and Shri Jitendra
Bihar. Prasada,
[ Sumu mdﬂ direction 16 correcting information regardni
(i) tarred Question|Callimg ~ Attention “
Sl. Brief subject Name of Minister Date Time
No. . . takin
He M,

1 Correcting eertain information given Shri Yogendra Makwana 25-11-1981 0 ol

to the House on 9th y
1981 in reply to Calling Attention
regarding the rted dacoity in
South Extension Branch of Canara
Bank in New Dethi.

2 Correcting the answer given on the Rao Birendra Singh

7th December, 1981 to a Supple-
mentary by Shri A.K. Roy on
Starred Question No, 209 regarding
Food for Work Programme in
Dhanbad District, Bihar.

3 Corfecting the answer given on the Shri P. C. Sethi
15th Scptember, 1981 to a Supple-
mentary Shri Bhiku Ra.m un
on S Question No. 43
5nrd.mg glut of chemical pl’odnctl
to imports.

11-12-1981 0 02

21-12-1981 .
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20. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF
BUSINESS .

&
Business m m
time ‘taken
HM b
BILLS
(a) Government Bills . . . . . .- 33 0 o213
(b) Private Members' Bills . . . . . . 7 35 4.9
BUDGETS
(a) Railway Budget . . . . . . 3 2 2.2
(b) General Budget S 3 41 2.4
(c) Budget in respect of State of Asam . . . %4 04 2.6
(d) Budget in respect of State of Kerala . . . . %419 2.8
CALLING ATENTITION NOTICES (Rule 197) . . . 17 19 11.2
DISCUSSIONS
(a) Half-an-Hour Discussions (Rule 5§5) . . . . 4 2.9
{b) Siort Dacation Discumions . . . . « 19 47 12.8
MATTERS UNDER RULE 377 . . . 5 26 35
MOTIONS
(a) Motions under rules 191 & 342 . . . . . 15 01 9.7
(b) Motions for modification of rules laid on Table . . 0 41 0.5
QUESTIONS S 14.3
-RESOLUTIONS |
(a) Statutory Resolutions . . . . hd
(b) Private Members’ Resolutions . . . 23 1.9
STATMENTS (Rule 372) . . . . . . .2 1.6
OTabic, Quetion of Fvicpes, Oniomry resence, Poins of Orde,
personal cxplanations, etc. . . . . . . . 3 20 5.4

.

Total” . 154 40 100.0

*Joint discussion took place on Statutory Resolutions (vide sh;?nmt Ng,; 18 5. Nos.
1to 3) and Supplementary Demands for Grants in respect of the ts_of the
States of Assam and Kerala for 1981-82 [vide Statement No. 6 8. No. (thi) k (iv)]
Time taken on joint discussion has been shown under State Budgets.
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